
In the National Companv Law Tribunal. Jaipur

Item No. 103

CP No. (IB)-54I7/JPR/2019

UNDER SECTION 7 OF IBC, 2016

In the matter of:

Vidya Educare Pvt. Ltd.

vs.

M/s Prayag Polytech Pvt. Ltd.

A p pli c a n t/P etitio n e rs

;.;;;;.;;:;:TTT
Coram: SH. P. S. N. PRASAD, HON,BLE JUDICIAL MEMBER

SH. RAGHU NAYYAR, HON'BLE TECHNICAL MEMBER

For Petitioner (s) : Yogesh Pujari, Adv"

For Respondent(s) : Vipui Ganda, Adv.
Sandeep Taneja, Adv.
Shreya Jain, Adv.

ORDER

Heard the submissions made by the counsels for both the parties. Counsel

for both the parties submitted that all pleadings have been completed. The matter

is pr:sted to 22.11.2019"
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(RAGHU NA.YYAR)
TECHNICAL MEMBER
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JUDICIAL MENIBER
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